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FACTUAL REPORT 

 

Sub: Factual report as per the order dated 15.02.2024 of Hon’ble NGT in the 

matter of OA 07/2022 & OA 12/2022(CZ) Dr. Subhash C Pandey v/s 

State of MP & Ors. 

Hon’ble  NGT issued following instructions on dated 15.02.2024 in 

the matter of OA 07/2022 & OA 12/2022 (CZ) Dr. Subhash C Pandey v/s 

State of MP & Others. :- 

“3. Learned Counsel for the Respondent no. 17/ Mr. Yadvendra 

Yadav has submitted that the Applicant of I.A Respondent No. 15 

to 15 (E) have sold the land and thus further action should be 

taken against the person doing commercial business at the spot. 

State Pollution Control Board is directed to verify and report.” 

In reference to the order dated 09.01.2024 of Hon’ble NGT, the 

information was submitted on dated 14.02.2024 and is enclosed as 

Annexure – I. A letter was issued to Tehsil – Huzur, Distt – Bhopal 

regarding the identification of the facts as mentioned in IA No. 06/2024 

submitted by Respondent no. 15 to 15(e). 

In reference to the order dated 15.02.2024 of  Hon’ble NGT, the 

information was sought  again from the SDM, Tehsil – Huzur, Distt – 

Bhopal  and the matter with regards to the facts of I.A. No. 06/2024 is 

reviewed. The information provided by SDM, Tehsil – Huzur, Distt – 

Bhopal vide letter no. 58 dated 14.03.2024 regarding the verification of the 

ownership of the land. The copy of letter is enclosed as Annexure– II.  

As per the letter, the main points of the letter are mentioned as under: 

 

a. Earlier in the 33 meters buffer area from FTL of Kerwa reservoir, 

the Khasra No. 286/1/1 area 0.336 hectare of Dr Pramod 

Shrivastava was mentioned in the list of encroachers. One kaccha 

tin shed and TGI Insignia hotel were constructed on that portion 

of land. 

b. As per current revenue records, Khasra number 286/1/1/1 area 

0.404 hectares and Khasra number 286/1/1/2 area 0.336 hectares 
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are registered in the name of Narayani Beva, Jamuna Prasad, Smt. 

Shushila Bai W/o Arjun Singh, Smt. Meera Bai W/o Kanchedilal, 

Khemchand S/o Gangaram and Durga Shankar S/o Mishralal, 

Smt. Laxmibai W/o Bansi lal, Gyarsi Bai Naba D/o Bansilal, 

Golu, Shubham, Neeraj Naba S/o Bansilal sanrakshakMaalaxmi 

Baihaving equal share in 0.404hectares and Mrs. Upma 

Shrivastava W/o Pramod Shrivastava, resident of Chunabhatti, 

Bhopal, Madhya Pradesh, having equal share in 0.336 hectares. 

 

In both of the above letter, it is observed that as per the revenue record 

the ownership of the land is in the name of the Respondent no. 15. to 15 (e).  
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FACTUALREPORT 

 

Sub: Factual report as per the order dated 09/01/2024 of Hon’ble NGT in the 

matter of OA 07/2022& OA 12/2022(CZ) Dr. Subhash C Pandey v/s 

State of MP& Ors. 

Hon’ble NGT issued following instructions on dated 09/01/2024 in 
the matter of OA 07/2022& OA 12/2022 (CZ) Dr. Subhash C Pandey v/s 

State of MP & Others. :- 

“2. In the meantime, State Pollution Control Board is directed to 

enquire the matter with regard to the facts of the I.A. No. 06/2024 and to 

verify whether any authority or person is doing any commercial activities 

contravention of environmental rules and report.” 

In reference to the above order the matter with regards to the facts of 

I.A. No. 06/2024is reviewed. As per IA No. 06/2024, Respondent no. 15 to 

15 (e) has informed that the property was sold by them to another party. The 

copy of IA is enclosed asAnnexure – I. As per the order dated 09/01/2024 

of Hon’ble NGT, the actions taken in this regard are as under: 

  

INFORMATION OF REVENUE DEPARTMENT: 

 A letter is issued to SDM, Tehsil – Huzur, Distt Bhopal 

regarding the identification of facts as mentioned in the IA No. 

06/2024 submitted by Respondent no. 15 to 15 (e). The letter is 

enclosed in Annexure – II. 

 The information provided by SDM, Tehsil – Huzur, Distt- 

Bhopal vide letter no. 132 dated 14/02/2024is enclosed 

asAnnexure III.As per the letter, themain points of the letter 

arementioned as under: 

a. Earlier in the 33 meters buffer area from FTL of Kerwa 

reservoir, the Khasra No 286/1/1 area 0.336 hectare of 

Dr Pramod Shrivastava was mentioned in the list of 

encroachers. One kaccha tin shed and TGI Insignia hotel 

were constructed on that portion of land. 

b. As per current revenue records, Khasra number 286/1/1 

area 0.404 hectares and Khasra number 286/1/2 area 

3

Annexure I



0.336 hectares are registered in the name of Narayani 

Beva, Jamuna Prasad, Smt. Shushila Bai W/o Arjun 

Singh, Smt. Meera Bai W/o Kanchedilal, Khemchand 

S/o Gangaram and Durga Shankar S/o Mishralal, Smt. 

Laxmibai W/o Bansi lal, Gyarsi Bai Naba D/o Bansilal, 

Golu, Shubham, Neeraj Naba S/o Bansilal 

sanrakshakMaalaxmi Baihaving equal share in 

0.404hectares and Mrs. Upma Shrivastava W/o Pramod 

Shrivastava, resident of Chunabhatti, Bhopal, Madhya 

Pradesh, having equal share in 0.336 hectares. 

 

Action Taken by MPPCB 

a. A site visit to TGI Insignia is conducted by MPPCB, Bhopal 

office team on dated 13/02/2024.  

b. The TGI Insignia is located at Village – BerkhediBazyaft, Tehsil 

– Huzur, Distt Bhopal (Post Ratibad). 23.177061, 77.343702.It is 

a resort and spread over approx 3.5 acre area, having banquet hall 

of approx 25 chairs and kitchen facilities. One septic tank is 

provided within the premises and no overflow observed from the 

septic tank.The photographs of TGI Insignia along with 

geographical location marked on Google Map dated 15/06/2023 is 

enclosed in Annexure IV. 

c. A letter is issued to M/s TGI Insignia for obtaining the consent, 

Village- BerkhediBazyaft, Tehsil – Huzur, Distt Bhopal (Post 

Ratibad). Copy of the letter is enclosed as Annexure– V. 

 

 

Prakamya Tiwari 

AE (C) 

RO, MPPCB, Bhopal 

 

 Jainendra Chandel 

Chemist 

RO, MPPCB, Bhopal 

 

   

 Brajesh Sharma 

Regional Officer 

MPPCB, Bhopal 
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Photographs of TGI Insignia (OA No 07/2022) 

Dated 13/02/2024 
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Google Earth Map of TGI Insignia and Kerwa Reservoir 
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